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NATIONAL COMPANY LAW TRIBUNAL ON 19.10.2016

NAME OF TIIE COMPANY M/s. Connaught Plaza Restaurants Ltd.

SIICTION OF-'I'HE COMPANIES ACT: 397/398
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Arguments on behalf of Respondents 2 & 3 have been concluded. Likewise,

arguments on behalf of Respondent No. 8 were also concluded yesterday.

To come up for fufther arguments on 20.10.2016.
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